treatment capacity of 1025 mild has been created so far under the Ganga Action Plan. The
‘National Ganga River Basin Authority” in its first meeting held on 5th Octoher 2009 resolved that
by the vear 2020, it will be ensured that no untreated municipal sewage or industrial effluent
flows into Ganga. According to a broad assessment, an investment of around Rs. 15,000 crore

will be required to create the necessary treatment facilities and sewerage infrastructure.

Review of MPLAD scheme

#431. SHRI S. ANBALAGAN: Will the Minister of STATISTICS AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether his Ministry has conducted any performance review of MPLAD Scheme
through NABARD Consultancy Services;

(b) ifso, the details and outcome thereof; and
(c) the follow-up action being taken by Government on the hasis of the outcome?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME
IMPLEMENTATION (SHRI SRIPRAKASH JAISWAL): (a) and (b) The task of physical
monitoring of sample works executed under MPLADS in the country has been entrusted to the
NABARD Consultancy Services (NABCONS) w.e.f. 2007-08. 30 districts were covered in the
first phase, while 43 districts were taken during 2nd phase in the yvear 2008-09. For the third
phase of physical monitoring, 60 districts have been taken up during 2009-10.

The study by NABCONS has found that the MPLAD Scheme is a unique Scheme, having
the characteristic features of decentralized development and has resulted in creation of good
quality of assets, which have had a positive impact on the local economy, social fabric and the
physical environment. The monitoring agency has also found shortcomings in few cases, which
inter alia include: delay in sanctioning and execution of works, non-erection of plaques,
sanctioning of works not permissible under Guidelines, diversion of usage of MPLADS assets,
encroachments of assets, non-maintenance, poor scruting of works relating to
Trusts/Societies/NGOs and lack of inspection of MPLADS assets by the District Authorities, etc.

(c) On the basis of shortcomings pointed out by the NABCONS, the Ministry has taken
up the matter with concemed District Authorities/State Governments and directed them to take

corrective measures.
National mission for enhanced energy efficiency
*432. SHRIRAJIY PRATAP RUDY: Will the Minister of POWER be pleased to state:

(a) whether Government has envisaged to improve energy efficiency of designated

consumers under the Mational Mission for Enhanced Energy Efficiency;

(b) if so, the details of the energy efficiency targets, sector-wise, time-frame of its

implementation Five Year Plan-wise and the monitoring mechanism thereof; and

28



